TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

I1.50.-31.Tel.-31.-11042025-26 2420
CG-DL-E-11042025-262420

ETETIOT
EXTRAORDINARY
AT | —gve 3—I9-TvE (i)
PART I1—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

H. 1674] 7% feeelt, ST, T8 11, 202547 21, 1947
No. 1674] NEW DELHI, FRIDAY, APRIL 11, 2025/CHAITRA 21, 1947
qEF TREEH i ST A

% feeett, 11 3rde1, 2025

FLAT. 1705(37).— Fea [T TLATE, T TSTHE AT HTT 1956 (1956 1 48) (5rF =7#H =76 72T
I ATATAAH Tl TAT 8) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FXd g0, g THTLTT T ST
& T T ST TR TT & w5 | {7 AT 0 7 6.4, 23.325 (37/17, aeeie fafes,
T WA U, AATATE 9 & GTHA, FHAYL 7) Toh & -GUL F (FHATT (ATE H07/T5T eNee? qigd 2-+/4-
ST T AT AT(R), ATLEAT, AT AT TATAT o6 AT TS 6 (70 qg A Aterd ¢ reet dferd o
= st # oo 8, UEY i T oS A o A ST sl A0 FAT § |

F1¢ oft ==, S 5% 9 & Raag 2, o< sty & g 3 it sq-amr (1) F st qai<s g9
TorT Tt S 3 ST 9% TSI H TH AT o TR At T 8 T 3 o Faw st ot g
T TR |

U Tl SO TeH TSI, 727 oY Srarteswr (S stearte) 1 forferd =9 7 weqa #r
ST 3 SEH A MUTT ATAHRIAT T STTuar 3T Feqw qrie=m<r, o<l &1 A mrg =9 7 37 Gt
fafers T9@T T g9 S T S@8T &7 37T UHT Sl % qaaTs & TETq a7 UHT T S+ FL &

2505 G1/2025 )
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TETq, TS e &f, OF Teqm Ty raeds THe, A9l g0 AT af di ol STqaTd FT T a7
FATATT T AT |
Ih sAferfera &t e 3 it IT-4TRT (2) F Tf werw wrfersTe grer oAt A e oft sraer sifaw
T |
TH STERAAT o ST AT ATAT I 6 LT AT A= AT TEH TTIEHR 6 Ih FIATAT H ITASE
2 Sl 3 [Raas SARRAT T MLreAT foham ST aaat 3 |
ATLA

I TR T o AL 2 forer 7 57 T & f6.HT. 0 7 f6.6T. 23.325 (37/17, aweaie fafesw, T At
T, ATSTATE 9 % AT, FHIAIL AY) F o7 TS AT ST AT F=AT T FA20@T ST qigd s &7

Hfera faawor |
TS T ATH: I T4 ot 7 AT FER TR
EALED ER MRS A FT &R || FR At aFla | g F1 s I FT AR
s (RISIRESIS) (FRT)
1 2 3 4 5 6
ATAH &1 A1 R
T T AT AFASTIX
1 1102 AT Y [ 5T 453 (T Hiew) 0.0453
2 1104 IGEl F 143 (T Hiex) 0.0143
3 342 BEil i 1159 (R Hiew) 0.1159
4 343 fasft T 337 (7 Hiew) 0.0337
5 349 BEil i 1475 (a1 Hiew) 0.1475
6 351 AT T 143 (a7 Hiew) 0.0143
7 354 IGELl F 655 (a1 H1eT) 0.0655
8 355 BEil i 228 (7t Hiew) 0.0228
9 371 fasft T 388 (i Hiew) 0.0388
10 533 =T Fi/saT 296 (a7 Hiew) 0.0296
11 534 a7 FT / T 354 (a1 HTe) 0.0354
12 539 AT ATt 70 (a0 Hiew) 0.007
13 680 fasft T 1593 (i Hiew) 0.1593
14 685 fasft T 383 (7 Hiew) 0.0383
15 690 AT ATeAT 145 (a7 Hiew) 0.0145
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HILT T TSIA . AHTYTL

16 691 fsft Fo 927 (7 HieX) 0.0927
17 692 GECAR] ATt 60 (3 Hiex) 0.006
18 693 fsft For 1316 (a1 H1eX) 0.1316
19 694 RELl Ffr 1423 (T Hiex) 0.1423
20 695 RELl Ffr 2064 (7 Hiew) 0.2064
21 696 fsft o 536 (a7 HIeT) 0.0536
22 697 fsft Ffr 256 (T Hiev) 0.0256
23 701 TR THE 89 (T wiev) 0.0089
24 702 RELl Ffr 136 (3 Hiew) 0.0136
LIRS
25 778 av F/ATATT 3782 (37 Hiew) 0.3782
TS TISTHT

26 780 fasft e 232 (T #iev) 0.0232
27 781 E D) FOA FT 5603 (a1 H1eX) 0.5603
28 784 TR AT [aTATT 351 (o H1ew) 0.0351
29 785 BELl FI/AT 2308 (7 Hiew) 0.2308
30 786 SR j:;mw o 1300 (= H1eT) 0.13
31 787 BELl e 1502 (T Hiev) 0.1502
32 788 fasft ey 1903 (7 H1e) 0.1903
33 789 BELl e 2775 (3 Hiew) 0.2775
34 792 B RSO L TASES 4627 (T HieX) 0.4627
35 793 qCHT CEIRGRCE] 777 (357 Hiew) 0.0777
36 794 GECAR] EERS 241 (T =) 0.0241
37 911 qCHT L 1570 (T Hiex) 0.157
38 912 TR EEEKIET] 1538 (a1 HieX) 0.1538
T T AT FEE

39 65 IGEl F 2647 (3T Hiex) 0.2647
40 87 REl F/ 7 597 (a7t HieX) 0.0597
e T AT 9K

41 1318 REl Ffr 1460 (T fiex) 0.146
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ATl T AT I
Tie FT AT LY

42 382 TR TTEaT 599 (a7 H1ex) 0.0599
43 462 RELl Ffr 303 (= #iev) 0.0303
44 463 RELl Ffr 88 (a1 Hiex) 0.0088
45 465 fsft o 723 (a1 Hiew) 0.0723
46 469 IGELl F 2459 (T Hiav) 0.2459
47 470 IGELl F 549 (T H1e) 0.0549
48 471 av F [ 9T 285 (a1 Hie) 0.0285
49 501 fasft Ffr 504 (T iev) 0.0504
50 502 TR TFAT 180 (=t wiew) 0.018
51 505 BELl Ffr 1366 (T Hiev) 0.1366
52 506 IGEl Fo 1271 (T Hiex) 0.1271
53 507 BELl e 110 (3 Hiew) 0.011
54 508 BELl Ffr 1109 (T Hiex) 0.1109
55 509 REl o 98 (= wiev) 0.0098
56 511 BELl Ffr 1026 (T Hiev) 0.1026
57 512 fasft o 1025 (a1 H1aw) 0.1025
58 522 BELl Ffr 136 (3 Hiev) 0.0136
59 545 GECAR] T AT 28 (a1 Hiew) 0.0028
60 550 fasft o 3150 (=t wiew) 0.315
61 551 BELl Ffr 238 (T iex) 0.0238
62 552 IGEl F 1484 (T Hiex) 0.1484
63 553 BELl Ffr 1257 (1t =) 0.1257
64 559 TR THFAT 194 (7t Hiew) 0.0194
65 562/858 RELl T 530 (T #Hiev) 0.053
66 564 REl Fior 403 (aF H1ew) 0.0403
67 565 fasft o 343 (3 H1ew) 0.0343
68 569 fasft o 138 (7 wfiew) 0.0138
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HILT T TSIA . AHTYTL

ATTer T ATH: |

69 274 fsft Ffr 20 (7 Hiew) 0.002
70 275 IGELl F 55 (3T #HieX) 0.0055
71 277 GECARA} REIGRRS 184 (a1 Hiaw) 0.0184
72 279 RELl Ffr 28 (a7 Hiew) 0.0028
73 363 TR EEEKIET] 192 (7t Hiew) 0.0192
74 440 IGELl F 18 (T Hiex) 0.0018
75 441 fsft For 38 (f wiew) 0.0038
T T ATH: ThE

76 645 fasft Ffr 448 (771 Hra) 0.0448
77 650 IGELl Fo 35 (a1 #ieX) 0.0035
T T ATH: FeIT AALATH

78 143 TR et 111 (3 H1e2) 0.0111
79 144 GECAR] TeaT 131 (3 Hiew) 0.0131
80 146 GECAR] ATeAT 31 (7 Hiew) 0.0031
81 150 qCHRT ERRIETEIC 475 (T Hiex) 0.0475
82 152 BELl Ffr 557 (Tt iev) 0.0557
83 209 fasft o 93 (7 wiew) 0.0093
84 214 BELl Ffr 128 (a1 Hiew) 0.0128
85 215 BELl Ffr 71 (3 Hiew) 0.0071
86 216 TR EETIL] 24 (7 wfiew) 0.0024
87 217 BELl Ffr 820 (Tt fiev) 0.082
88 218 TR TETAT 16 (3 Hiew) 0.0016
89 220 fasft o 255 (7 H1ew) 0.0255
90 221 TR THFAT 14 (7 Hiew) 0.0014
91 238 SR :_?;1;/ T 50 (T ©ev) 0.005
92 589 REl Fio 125 (7t #iew) 0.0125
93 591 IGEl F 211 (337 Hie) 0.0211
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T T ATH: ST - gAveT-1

94 1615 IGEL FOAT FY 411 (T Hie) 0.0411
95 1616 fsft For 633 (a1 H1eX) 0.0633
96 1617 TR THE 14 (77 Hiex) 0.0014
97 1620 S FI/AT 860 (T iev) 0.086
08 1622 TR e 1670 (a1 H1ex) 0.167
99 1623 TR a2 953 (7 H1aw) 0.0953
100 1624 TR e 1919 (a1 Hiex) 0.1919
101 1625 S a:;ﬁtréﬁ 20 (7 Hiew) 0.002
102 1634 ErD) ij:fﬂ 564 (a1 H1eX) 0.0564
103 1635 fasft T 1338 (1 Hiex) 0.1338
104 1636 BREl i gy 648 (a1 H1x) 0.0648
105 1640 BREl o 895 (a7 H1ax) 0.0895
106 1641 BELl e 161 (3 Hiew) 0.0161
107 1643 IGEl Fo 731 (337 Hie) 0.0731
108 1644 BELl Ffr 827 (Tt fiev) 0.0827
109 1676 TR GIEIE] 401 (3 H1ew) 0.0401
110 1677 IGELl FO/ I F 2537 (a1 Hew) 0.2537
T T ATH: FHUST - AUST-2

111 2130 Er) FU/FET 8773 (a1 HIev) 0.8773
UEEIKIGHEL IR R

112 4199 IGELl F 2399 (T Haw) 0.2399
113 4202 IGELl F 2160 (3 H1ev) 0.216
114 4203 IGEl FO 2560 (I Hiex) 0.256
115 4204 IGELl F 2759 (T Hiaw) 0.2759
116 4205 IGELl FO 548 (T HIeX) 0.0548
117 4206 IGELl F 2980 (T Hiav) 0.298
118 4207 IBELl F 3070 (F H1e) 0.307
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119 4208 s F 1439 (37 H1ex) 0.1439
120 4209 IGELl F 2770 (a1 Hiew) 0.277
T AN 11.5608

[®T. . NHAI/1401 1/RR/PIU/KNP/3A]
g fiET, g

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th April, 2025

S.0. 1705(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Ring Road in
the stretch of land from Km. 0 to Km. 23.325 (37/17, Westcott Building, The Mall Road, Opposite RBI Bank, Kanpur
Nagar) in the district of KANPUR NAGAR in the state of UTTAR PRADESH, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Additional District Magistrate (Land
Agquisition) in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Ring Road in the stretch of land from
Km. 0 to Km. 23.325 (37/17, Westcott Building, The Mall Road, Opposite RBI Bank, Kanpur Nagar) in the district of
KANPUR NAGAR in the state of UTTAR PRADESH

State: UTTAR PRADESH |[District: KANPUR NAGAR |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit)|[|  (in Hectares)

1 2 3 4 5 6
|Ta|uk: Bilhaur |

|Vi||age: Maharajpur |

|1 ||1102 ||Government ||Usar/Banjar ” 453 (Square Meter)” 0.0453|

|2 ||1104 ||Private ||Agricu|ture || 143 (Square Meter )|| 0.0143|

3 342 Private Agriculture 1159 (Square Meter ) 0.1159
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4 343 Private Agriculture 337 (Square Meter) 0.0337
5 349 Private Agriculture 1475 (Square Meter ) 0.1475
|6 ||351 ||Government ||Rasta || 143 (Square Meter )|| 0.0143|
7 |es4 |Private |[Agriculture | 655 (Square Meter)|| 0.0655|
|8 ||355 ||Private ||Agricu|ture || 228 (Square Meter )|| 0.0228|
|9 ||371 ||Private ||Agricu|ture || 388 (Square Meter )|| 0.0388|
10 533 Common Agriculture/ Usar 296 (Square Meter ) 0.0296
11 534 Common Agriculture/ Banjar 354 (Square Meter ) 0.0354
12 |53 |[Government ~ |[Nali | 70 (Square Meter )| 0.007|
|13 ||680 ||Private ||Agricu|ture || 1593 (Square Meter)” 0.1593|
|14 ||685 ||Private ||Agricu|ture || 383 (Square Meter )|| 0.0383|
|15 ||690 ||Government ||Na|i || 145 (Square Meter )|| 0.0145|
|16 ||691 ||Private ||Agricu|ture || 927 (Square Meter )|| 0.0927|
|17 ||692 ||Government ||Na|i || 60 (Square Meter )|| 0.006|
|18 ||693 ||Private ||Agricu|ture || 1316 (Square Meter)” 0.1316|
|19 ||694 ||Private ||Agricu|ture || 1423 (Square Meter)” 0.1423|
|20 ||695 ||Private ||Agricu|ture || 2064 (Square Meter)” 0.2064|
|21 ||696 ||Private ||Agricu|ture || 536 (Square Meter )|| 0.0536|
|22 ||697 ||Private ||Agricu|ture || 256 (Square Meter )|| 0.0256|
|23 ||701 ||Government ||Chakroad || 89 (Square Meter )|| 0.0089|
|24 ||702 ||Private ||Agricu|ture || 136 (Square Meter )|| 0.0136|
25 778 Common mgtr;gﬁglril_c'lijéthuvrv«z)l/ndian 3782 (Square Meter ) 0.3782
|26 ||780 ||Private ||Agricu|ture || 232 (Square Meter )|| 0.0232|
27 ||781 Common 23:23::3:3/ Non- 5603 (Square Meter ) 0.5603
|28 ||784 ||Government ||Na|a/Barsati || 351 (Square Meter )|| 0.0351|
29 785 Private ﬁg::gz:tzig/ Non- 2308 (Square Meter ) 0.2308
30 ||786 Common éﬁ;ﬁégﬂre I Banjar/ 1300 (Square Meter ) 0.13
|31 ||787 ||Private ||N0n-AgricuIture ” 1502 (Square Meter )” 0.1502|
|32 ||788 ||Private ||N0n-AgricuIture ” 1903 (Square Meter )” 0.1903|
|33 ||789 ||Private ||Non—AgricuIture || 2775 (Square Meter)” 0.2775|
34 792 Common Non-Agriculture / Sadak 4627 (Square Meter ) 0.4627
35 793 Government Panchayat Bhavan 777 (Square Meter ) 0.0777
|36 ||794 ||Government ||Banjar || 241 (Square Meter )” 0.0241|
37 911 Government Sadak Pukhta 1570 (Square Meter ) 0.157
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38 912 Government Railway line 1538 (Square Meter ) 0.1538
Village: Hardaspur

|39 ||65 ||Private ||Agricu|ture ” 2647 (Square Meter)” 0.2647|
s g7 Private ﬁg:gﬂ::ﬂi’ Non- 597 (Square Meter ) 0.0597
|Vi||age: Pachor |
41 1318 Private Agriculture 1460 (Square Meter ) 0.146
Taluk: Kanpur

|Vi||age: Raikepur |
|42 ||382 ||Government ||Rasta || 599 (Square Meter )|| 0.0599|
43 |la62 |Private |[Agriculture | 303 (Square Meter)|| 0.0303]
|44 ||463 ||Private ||Agricu|ture || 88 (Square Meter )|| 0.0088|
|45 ||465 ||Private ||Agricu|ture || 723 (Square Meter )|| 0.0723|
|46 ||469 ||Private ||Agricu|ture || 2459 (Square Meter )|| o.2459|
|47 ||470 ||Private ||Agricu|ture || 549 (Square Meter )|| 0.0549|
|48 ||471 ||Common ||Agricu|ture/ Banjar || 285 (Square Meter )|| 0.0285|
|49 ||501 ||Private ||Agricu|ture || 504 (Square Meter )|| 0.0504|
|50 ||502 ||Government ||Chakmarg || 180 (Square Meter )|| 0.018|
|51 ||505 ||Private ||Agricu|ture || 1366 (Square Meter )|| 0.1366|
|52 ||506 ||Private ||Agricu|ture || 1271 (Square Meter )|| o.1271|
|53 ||507 ||Private ||Agricu|ture || 110 (Square Meter )|| 0.011|
|54 ||508 ||Private ||Agricu|ture || 1109 (Square Meter)” O.1109|
|55 ||509 ||Private ||Agricu|ture || 98 (Square Meter )|| 0.0098|
|56 ||511 ||Private ||Agricu|ture || 1026 (Square Meter )|| 0.1026|
|57 ||512 ||Private ||Agricu|ture || 1025 (Square Meter )|| 0.1025|
|58 ||522 ||Private ||Agricu|ture || 136 (Square Meter )|| 0.0136|
|59 ||545 ||Government ||Mukhya Chakmarg || 28 (Square Meter )|| 0.0028|
|60 ||550 ||Private ||Agricu|ture || 3150 (Square Meter)” 0.315|
|61 ||551 ||Private ||Agricu|ture || 238 (Square Meter )|| 0.0238|
|62 ||552 ||Private ||Agricu|ture || 1484 (Square Meter )|| 0.1484|
|63 ||553 ||Private ||Agricu|ture ” 1257 (Square Meter )” 0.1257|
|64 ||559 ||Government ||Chakmarg ” 194 (Square Meter )|| 0.0194|
65 562/858 Private Agriculture 530 (Square Meter ) 0.053
66 564 Private Agriculture 403 (Square Meter ) 0.0403
|67 ||565 ||Private ||Agricu|ture || 343 (Square Meter )|| 0.0343|
|68 ||569 ||Private ||Agricu|ture ” 138 (Square Meter )” 0.0138|
Village: Bhool
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69 274 Private Agriculture 20 (Square Meter ) 0.002
70 275 Private Agriculture 55 (Square Meter ) 0.0055
|71 ||277 ||Government ||Naveen Parti || 184 (Square Meter )|| 0.0184|
2 |9 |Private |[Agriculture | 28 (Square Meter)|| 0.0028|
|73 ||363 ||Government ||Rai|way line ” 192 (Square Meter )|| 0.0192|
|74 ||44o ||Private ||Agricu|ture || 18 (Square Meter )|| 0.0018|
75 441 Private Agriculture 38 (Square Meter ) 0.0038
Village: Nakatoo

76 |lp4s |Private ||Agriculture | 448 (Square Meter )| 0.0448|
|77 ||650 ||Private ||Agricu|ture || 35 (Square Meter )|| 0.0035|
Village: Kataraghan Shyam

I78 ||143 ||Government ||Bamba || 111 (Square Meter )|| 0.0111I
|79 ||144 ||Government ||Bamba || 131 (Square Meter )|| 0.0131|
80 146 Government Nali 31 (Square Meter ) 0.0031
I81 HlSO HGovernment HCharagah/Bhit “ 475 (Square Meter )H 0.0475I
|82 ||152 ||Private ||Agricu|ture || 557 (Square Meter )|| 0.0557|
|83 ||209 ||Private ||Agricu|ture || 93 (Square Meter )|| 0.0093|
|84 ||214 ||Private ||Agricu|ture || 128 (Square Meter )|| 0.0128|
|85 ||215 ||Private ||Agricu|ture || 71 (Square Meter )|| 0.0071|
|86 ||216 ||Government ||Chakmarg || 24 (Square Meter )|| 0.0024|
87 217 |Private |[Agriculture | 820 (Square Meter)|| 0.082
|88 ||218 ||Government ||Mukhyamarg || 16 (Square Meter )|| 0.0016|
|89 ||220 ||Private ||Agricu|ture || 255 (Square Meter )|| 0.0255|
|90 ||221 ||Government ||Chakmarg || 14 (Square Meter )|| 0.0014|
91 ||238 Common ﬁg:_cA“g;’iL‘zﬁSgagah/ 50 (Square Meter ) 0.005
|92 ||589 ||Private ||Agricu|ture || 125 (Square Meter )|| 0.0125|
|93 ||591 ||Private ||Agricu|ture || 211 (Square Meter )|| 0.0211|
|Vi||age: Chacheri Sachendi | |
9 |l1615 Private 23:23::3:2/ Non- 411 (Square Meter ) 0.0411
|95 ||1616 ||Private ||Agricu|ture ” 633 (Square Meter )” 0.0633|
|96 ||1617 ||Government ||Chakroad || 14 (Square Meter )|| 0.0014|
97 1620 Common 28:23::3:2/ Non- 860 (Square Meter ) 0.086
|98 ||1622 ||Government ||Sadak Pukhta || 1670 (Square Meter )|| 0.167|
|99 ||1623 ||Government ||Sadak Pukhta ” 953 (Square Meter )” 0.0953|
100 1624 Government Sadak Pukhta 1919 (Square Meter ) 0.1919
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101 1625 Common ﬁ?gri]cwuglljre/ National 20 (Square Meter ) 0.002
102 1634 Common ﬁ?gri]cwu;t;ue/ National 564 (Square Meter ) 0.0564
|103 ||1635 ||Private ||Non-AgricuIture || 1338 (Square Meter)” 0.1338|
|104 ||1636 ||Private ||Non-AgricuIture || 648 (Square Meter )|| 0.0648|
|1o5 ||1640 ||Private ||Agricu|ture || 895 (Square Meter )|| 0.0895|
106 1641 Private Agriculture 161 (Square Meter ) 0.0161
107 1643 Private Agriculture 731 (Square Meter) 0.0731
108 |[1644 |Private ||Agriculture | 827 (Square Meter )| 0.0827|
|109 ||1676 ||Government ||Talab || 401 (Square Meter )|| 0.0401|
110 ||1677 Private ﬁg:gﬂmgl Non- 2537 (Square Meter ) 0.2537
|Vi||age: Chacheri Sachendi 11 |
|111 ||213o ||C0mm0n ||Agricu|ture/Usar || 8773 (Square Meter )|| 0.8773|
|Vi||age: Binour Partham |
|112 ||4199 ||Private ||Agricu|ture || 2399 (Square Meter)” 0.2399|
|113 ||4202 ||Private ||Agricu|ture || 2160 (Square Meter)” O.216|
|114 ||4203 ||Private ||Agricu|ture || 2560 (Square Meter )|| 0.256|
|115 ||4204 ||Private ||Agricu|ture || 2759 (Square Meter )|| o.2759|
|116 ||4205 ||Private ||Agricu|ture || 548 (Square Meter )|| 0.0548|
|117 ||4206 ||Private ||Agricu|ture || 2980 (Square Meter)” 0.298|
|118 ||4207 ||Private ||Agricu|ture || 3070 (Square Meter)” 0.307|
|119 ||4208 ||Private ||Agricu|ture || 1439 (Square Meter)” 0.1439|
|120 ||4209 ||Private ||Agricu|ture || 2770 (Square Meter )|| 0.277|
| Totall 11.5608|

[F. No. NHAI/14011/RR/PIU/KNP/3A]
SHAIKH AMINKHAN, Director
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